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MINISTRY OF RAILWAYS
(Northeast Frointier Railway)
NOTIFICATION
Maligaon, the 27th May, 2026

S.0. 2676(E).—In exercise of the powers conferred by clause (37A) of Section 2 of the Railways Act, 1989
(24 of 1989), the Central Government hereby notifies the following projects as special railway project, as mentioned
in column (2) of the table below in the State mentioned in column (3) of the said table with effect from the date of
publication of these notification in the Official Gazette.

TABLE
Special Railway Project

S1.No.

Name of the Special Railway Project

State/UT

(U]

@

(€))

Construction of 2-LANE ROB AT LC NO. NN-7 BETWEEN BLKRQJ AT
KM 18/6-7

West Bengal
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KATIHAR DIVISION: SURJA KAMAL-KANKI: Construction of 2 LANE
2. ROB in lieu of LC NO. - SK-337, AT KM 105/6-7, BETWEEN STATION West Bengal
SJKL-KKA

KATIHAR DIVISION: KANKI- SURJA KAMAL: Construction of 2 LANE
ROB in lieu of LC NO. - SK-338, AT KM 108/0-1, BETWEEN STATION West Bengal
3. KKA-SJKL

KATIHAR DIVISION: JALPAIGURI ROAD: Construction of 2 LANE ROB
4. IN lieu of LC NO. - RH-15, AT KM 29/1-2, between Stations JPE-HDB West Bengal

KATIHAR DIVISION :MOHITNAGAR- JALPAIGURI: Construction of 2
5. LANE ROB IN Lieu of LC NO. RH-5 , AT KM 7/7-8, between Stations MOP West Bengal
TO JPG

KATIHAR DIVISION: GUNJARIA-ALUABARI CONSTRUCTION OF 2
6. LANE ROB IN LIEU OFLC NO. SK 278, AT KM 57/7-8 , CONNECTING West Bengal
ROAD HALKALBARI TO ISLAMPUR, WB

KATIHAR DIVISION: RAIGANJ-BAMANGRAM CONSTRUCTION OF 2
7. LANE ROB IN LIEU OF LC NO BR-11, AT KM 22/1-2, BETWEEN West Bengal
STATION RAIGANJ (RGJ) TO BAMANGRAM (BMGR)

KATIHAR DIVISION: KALTYAGANJ-DALIMGAON CONSTRUCTION
8. OF 2 LANE ROB IN LIEU OF LC NO. BR-22, AT KM 41/9-0, BETWEEN West Bengal
STATION KALIYAGANJ TO DALIMGAON

9. KATIHAR DIVISION: GUNJARIA-ALUABARI CONSTRUCTION OF 2
LANE ROB IN LIEU OF LC NO. SK 277, AT KM 57/0-1, CONNECTING West Bengal
ROAD SHITALLPUR TO ISLAMPUR, WB

[F. No. GSU/MISC/2026/6]
RAM MURTI MEENA, Chief Project Manager/Gatishakti
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